
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.S.A. No. 937 I (MAH) I 2O\7

CORAM Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

AITENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPATIY LAW TRIBUNAL ON 02.11.2017

NAME OF THE PARTIES: M/s. Bright Home Retail Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act, 2013.

S. No NAME DESIGNATION

CS No.92 31230-23 CLT 17
CS No.92 0-23 CLT/M 7
CSA No.9 -x.aNCLT/MB I}.,'AHI2017

AN 6123 2/N T/M
N 7/230-2321N LTiM 7

CSA No.9 30-234NCLT /MA \112017
AN 92 23 CLT 17

CSA No.9301230-232lNCLT/M AIII2017
CSA No.931,/230-232N CLT/MB/MA}fl2017
CS No.932/230-232lN CLT/M BI}/AHI2OIT

N -23 CLT B A 017
CS No. 9341230-23 CLT/MB 2017
CSA No. 935 1230-232/NCLT/MB 7

SA o.93 30- ,NCLT 17
CSA No .9371230-J2.ZNCLTlMB/I4AIJI2077
CSANo.93 30- ZN T 2017

At request of the petitioner,s Counsel, list this matter on 0g.11.2017,

" sd/_

V. NALLASENAPATHY
Member (Technical)

Sd/- 1

B.S.V. PRAKASH KUMAR
Member (Judicial)

SIGNATURE

ORDER


